LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI

LIST OF BUSINESS

Wednesday, 04 October 2017 / 12 Ashwin, 1939 (Saka)
2:00 P.M.
NATIONAL SONG-VANDE MATARAM

1. Obituary Reference.

2. Introduction, Consideration and Passing of Bill:
Shri Manish Sisodia, Hon’ble Deputy Chief Minister to introduce ‘Regularisation of Services of
Guest Teachers and Teachers engaged under the ‘Sarva Shiksha Abhiyan’ Bill, 2017 (Bill No.
07 of 2017) with the leave of the House.
Also to move that the Bill be considered and passed.

3. Resolution under Rule-90 :
Sh. Kailash Gahlot, Hon’ble Minister of Transport to move a Resolution under Rule-90.

4. Motions seeking extension of time for submission of Committee Report :

I. 1. Shri Somnath Bharti
2. Shri Amanatullah Khan
To move the following Motion : “That this House agrees to extend the time for submission of the
Report of the ‘Special Inquiry Committee to investigate alleged illegal restoration of
cancelled license of a ration shop in Burari’. The Committee shall submit its report to the
Hon’ble Speaker before the commencement of the Seventh Session of the Sixth Legislative
Assembly.”

II. 1. Ms. Bhavna Gaur
2. Shri Ajesh Yadav
To move the following Motion : “That this House agrees to extend the time for submission of the
Report of the ‘House Committee on Municipal Corporations in Delhi’. The Committee shall
submit its report to the Hon’ble Speaker before the commencement of the Seventh Session of the
Sixth Legislative Assembly.”

IIL. 1. Shri Saurabh Bharadwayj
2. Ms. Alka Lamba
To move the following Motion : “That this House agrees to extend the time for submission of the
Report of the ‘Special Inquiry Committee to probe alleged irregularities and corruption in
bodies that are administering the games of Cricket and Hockey in NCT of Delhi’. The
Committee shall submit its report to the Hon’ble Speaker before the commencement of the
Seventh Session of the Sixth Legislative Assembly.”

IV. 1. Shri Rajesh Gupta
2. Shri Akhilesh Pati Tripathi
To move the following Motion : “That this House agrees to extend the time for submission of the
Report of the ‘Special Inquiry Committee to investigate alleged irregularities in award of a
contract to M/s ESP India Pvt. Ltd. by the Transport Department of the Government of
NCT of Delhi’. The Committee shall submit its report to the Hon’ble Speaker before the
commencement of the Seventh Session of the Sixth Legislative Assembly.”

Prasanna Kumar Suryadevara
04 October 2017 Secretary
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